IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.
Report on :08-10-2026

Date : 08.10.2026

ABLAPL- COURT
75198/2026 08.10.2026 S DASH C.0. |NO. 3 Order Dtd. 2026-10-05 |BAIL-2
5598/2026
OLD
COURT
ABLAPL- SAMARENDRA
75199/2026(08.10.2026  |Tponn o0 PR c.o. ggb 3 lorder Dtd. 2026-10-06 |BAIL-1
COURT
75200/202608.10.2026  “BLAPL™ - lop s1NGH C.0. |NO. 3 lorder Dtd. 2026-10-06
10967/2026
OLD
ABLAPL- COURT
75202/2026 08.10.2026 N SAHOO C.0.  |NO. 3 Order Dtd. 2026-10-06 |BAIL-2
10914/2026
OLD
COURT
ABLAPL- BIDHU BHUSANA
75203/202608.10.2026  Tpcrts B c.o. ggb 3 |order Dtd. 2026-10-06
ABLAPL- COURT
75204/2026 08.10.2026 PK JENA C.0. |NO. 3 Order Dtd. 2026-10-06 |[BAIL-2
10899/2026
OLD
ABLAPL- COURT
75205/2026 08.10.2026 MR BARIK C.0. |NO. |Order Dtd. 2026-10-06 |BAIL-1
10889/2026 0
COURT
75207/2026 108.10.2026  |[PBEAPLT |5 ppapHAN C.0. NO. |Oorder Dtd. 2026-10-06
10877/2026 0
ABLAPL- COURT
75208/2026 08.10.2026 B DAS C.0. |NO. |Order Dtd. 2026-10-06 |BAIL-2
10875/2026 0
COURT
CRLMC-
75209/2026(08.10.2026 |SLUC0 o |B.P.BISWAL c.o. Tg.
COURT
ABLAPL-
75211/202608.10.2026 o 207 I8 pas c.o. Tg. Order Dtd. 2026-10-06
COURT
75212/2026108.10.2026 ["oPAPLT R BARIK C.0. NO. |Oorder Dtd. 2026-10-06
10867/2026 0
COURT
TRP (C) —
75213/2026(08.10.2026 | J10IC)° . H.K.PATRA c.o. Tg.




ABLAPL- COURT
75214/202608.10.2026 PK MOHANTY NO. |Order Dtd. 2026-10-06
10860/2026 P
_— COURT
75216/2026108.10.2026 601/2026 D.SAMAL Tg.
COURT
75217/2026108.10.2026  |[PEEAPLT ok MOHANTY NO. |order Dtd. 2026-10-06
10857/2026 P
COURT
CRLMC-
75218/2026108.10.2026 3643/2026 T.R.DAS Tg.
COURT
ABLAPL-
75219/2026 08.10.2026 oo~ TR DAS Tg. Order Dtd. 2026-10-06
COURT
CRLMC-
75221/2026(08.10.2026 |50 C7 . [B.B.MALLICK Tg.
COURT
ABLAPL-
75222/202608.10.2026 oo B DAS Tg. Order Dtd. 2026-10-06
COURT
CRLMC-
75223/2026(08.10.2026 |5 2" o |P.K.MISHRA Tg.
COURT
ABLAPL-
75224/202608.10.2026 7o tlC 1B pas TS. Order Dtd. 2026-10-06
COURT
WP (C) - o WRIT
75225/202608.10.2026 |/, o o |B.K.PANDA Tg. Order Dtd. 2026-10-06 |\ oo .
COURT
CRLA-
75226/202608.10.2026 [ -0 N.SAHOO Tg.
COURT
75227/202608.10.2026  |[FEEAPLT e voHARANA NO. |order Dtd. 2026-10-06
10842/2026 .
COURT
TRP (C) -
75229/2026(08.10.2026 |, oo 0)>  |s.K.BEHERA Tg.
ABLAPL- COURT
75230/202608.10.2026 S MOHARANA NO. |order Dtd. 2026-10-06 [BAIL-2
10841/2026 P
COURT
ABLAPL- BYOMAKESH
75231/2026(08.10.2026 | oo | Tg. Order Dtd. 2026-10-06
an COURT
75232/202608.10.2026 | [¢0 700, [K-N.SAHOO Tg.
COURT
ABLAPL-
75233/2026(08.10.2026 | ;o5 O o PK DASH Tg. Order Dtd. 2026-10-06
TRP (C) - COURT
75235/202608.10.2026 | o)) |A.K.SRICHANDAN NO. M.J.C
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COURT

WP (C) - 1o
75236/2026(08.10.2026 oo )0 B.K.PANDA Tg. Order Dtd. 2026-10-06
ABLAPL- COURT
75237/2026 08.10.2026 BB MOHAPATRA NO. |Order Dtd. 2026-10-06
10833/2026 P

MACA COURT MISC.
75238/2026108.10.2026 P.C.PATTANAIK NO. APPEAL
310/2025
16 SEC.
p COURT
75239/2026(08.10.2026 |10 o |S.BISWAL Tg.
COURT
ABLAPL-
75240/2026(08.10.2026 020 (ISR SAHOO Tg. Order Dtd. 2026-10-06
ABLAPL- COURT
75241/202608.10.2026 PK BARIK NO. |Order Dtd. 2026-10-06 |BAIL-2
10831/2026 s
i COURT
75242/2026(08.10.2026 100 o |P.K.JENA TS.
COURT
ABLAPL-
75243/2026(08.10.2026 70 20L0  IcR NAYAK TS. Order Dtd. 2026-10-06
COURT
CRLMC-
75244/202608.10.2026 |50 |B.K.NAYAK TS.
COURT
ABLAPL-
75246/2026(08.10.2026 3¢50 ) MR DHAL Tg. Order Dtd. 2026-10-06
ABLAPL- COURT
75247/2026 08.10.2026 BN SATAPATHY NO. |order Dtd. 2026-10-06
10806/2026 0
COURT
ABLAPL-
75248/2026(08.10.2026 300000 IR SETHT TS. Order Dtd. 2026-10-06
COURT
ABLAPL-
75249/2026(08.10.2026 30,000 IsK BISWAL Tg. Order Dtd. 2026-10-06
COURT
75250/2026 108.10.2026 |[~oLAPL= 5 ppapHAN NO. |Order Dtd. 2026-10-06
9819/2026 0
COURT
75251/2026108.10.2026 |[PSLAPL™ lop saMaANATA NO. |Order Dtd. 2026-10-06
9940/2026 0
COURT
75252/202608.10.2026 |[*PLAPL= 5 ppapHAN NO. |order Dtd. 2026-10-06
9603/2026 0
COURT
75254/2026 08.10.2026 |[-PPAPLT hup samoo NO. |Order Dtd. 2026-10-06
9601/2026 0
COURT
ABLAPL-
75255/2026(08.10.2026  [gooiooe A MOHANTY NO. |Order Dtd. 2026-10-06
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ABLAPL-

COURT

75256/2026(08.10.2026 o200 s DASH TS. Order Dtd. 2026-10-06 |BAIL-1
COURT
75257/2026 108.10.2026 |[FPLAPLT g paRTK NO. |Order Dtd. 2026-10-06
9131/2026 0
COURT
75258/202608.10.2026  |[*PLAPL~ 15 b parar NO. |order Dtd. 2026-10-06
8743/2026 .
COURT
75259/202608.10.2026 |[FPPAPLT g garr NO. |Order Dtd. 2026-10-06
8713/2026 0
COURT
75260/2026 08.10.2026 |[PLAPL™ g pas NO. |order Dtd. 2026-10-06
7796/2026 0
N COURT
75262/202608.10.2026 DP DASH NO. |order Dtd. 2026-10-06
6390/2026 s
COURT
ABLAPL- RAKESH KUMAR
75263/2026(08.10.2026 g oo e [Bobenn Tg. Order Dtd. 2026-10-06 |BAIL-1
COURT
ABLAPL- RAKESH KUMAR
75264/2026(08.10.2026  goootoe o RERET TS. Order Dtd. 2026-10-06 |BAIL-1
COURT
WP (C) - WRIT
75267/2026(08.10.2026 |50 C)7 A, PATTANATK TS. o NCH_:
COURT
WP (C) - WRIT
75268/2026(08.10.2026 |3 L7 Is.K.PATRA Tg. N NCH. 7
COURT
WP (C) - WRIT
75269/2026(08.10.2026 |57 Is.K.PATRA TS. o NCHT
COURT
WP (C) - WRIT
75270/2026108.10.2026 32630/2026 BIJAY KUMAR TS. BRANCH-6
wp(C) - COURT
75271/2026(08.10.2026 |3 C)7 K BARIK Tg. Order Dtd. 2026-10-07
COURT
WP (C) - L [WRIT
75272/202608.10.2026 |3 D17 Ik ¢ NAYER TS. Order Dtd. 2026-10-06 '~ & .
CRLMC- COURT
75273/202608.10.2026 M. R. BARIK NO. |Order Dtd. 2026-10-06
3635/2026 0
- COURT AmaNCH
75274/202608.10.2026 |32 07 S BARDHAN TS. Order Dtd. 2026-10-05 |'UCC
BENCH-1)
COURT
ABLAPL- PRAKASH
75275/202608.10.2026  [7oo0T0 TS A TS. Order Dtd. 2026-10-06 |BAIL-1
WP (C) - COURT L
75276/2026(08.10.2026 |}, )7 M R ROUTRAY co ! lorder Dtd. 2026-10-06
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| 17
COURT
CRLMC- JYOTI RANJAN CRIMINAL
75277/2026(08.10.2026 |SowC0 o TR TS. Order Dtd. 2026-10-06 |~ %
E (C) - COURT ARANCH
75278/202608.10.2026 |32 T S SWAIN TS. Order Dtd. 2026-10-05 |0l
BENCH-1)
W () - COURT
75279/202608.10.2026 |5 gob, o |K PARIDA Tg. Order Dtd. 2026-10-05
COURT
WP (C) - . WRIT
75280/2026(08.10.2026 1o L7, o IMITHUN DAS Tg. Order Dtd. 2026-10-06 '~ &
COURT
WP (C) — WRIT
75281/2026(08.10.2026 |3 ()"  |LOKANATH SAHOO TS. Order Dtd. 2026-10-07 ‘10
COURT
75282/202608.10.2026 SBLAPL™ b ¢ PATTNAIK NO. |Order Dtd. 2026-10-06
10883/2026 0
N COURT
75288/202608.10.2026 PK JENA NO. |order Dtd. 2026-10-06
7948/2026 0
COURT
BLAPL- ARUN KUMAR
75290/202608.10.2026 |00 o PR 2 TS. Order Dtd. 2026-10-06
. COURT
75296/2026(08.10.2026 o2 |D.NAYAK NO.
17
COURT
75298/2026 08.10.2026  |oA” D.NAYAK NO
-10. 263/2024 : o
W () - COURT
75299/202608.10.2026 |2 VLT s K.NAYAK TS. Order Dtd. 2026-10-06
COURT
CRLMP-
75300/2026(08.10.2026 |- 0F0 AL K. MOHANTY TS.
COURT
RVWPET - CIVIL
75301/202608.10.2026 |5 APP0C . TRIPATHY Tg. Order Dtd. 2026-10-06 |-/ 2
COURT
CRLREV- CRIMINAL
75302/202608.10.2026  |co 00 S |3 ROUT NO. 3 hvrston
OLD
COURT
WP (C) - WRIT
75306/202608.10.2026 |- SolT o |P K PATTANATK ggb 3 jorder Dtd. 2026-10-07 [IrC
COURT
WP (C) - o [WRIT
75307/202608.10.2026 3o S0)7 o |p K PATTANATK ggb 3 jorder Dtd. 2026-10-07 N0
COURT
TRP (C) -
75308/2026(08.10.2026 |, yoh> o |P.K.MOHANTY Tg.
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1 WE (C) COURT
75309/2026 (08.10.2026 |1, .20 |B N UDGADA Tg. Order Dtd. 2026-10-07
j COURT
WP (C) - o WRIT
75310/202608.10.2026 |, 3", o /A T NAYEK Tg. Order Dtd. 2026-10-07 |o- . .
] COURT
WP (C) - o WRIT
75311/2026(08.10.2026  |,o oo M NANDY 28. Order Dtd. 2026-10-12 | o . o
] COURT
WP (C) - o WRIT
75325/2026(08.10.2026 |0 00", | R NAYAK gg. Order Dtd. 2026-10-05 |o- o .
1 WP (C) - COURT .o [WRIT
75327/2026(08.10.2026  |2oo00 ", oIS K NAYAK No. g [order Dtd. 2026-11-09 1o .
1 WP (C) - COURT . [WRIT
75329/2026(08.10.2026 |30 0% 0 IS K RATH No. o Order Dtd. 2026-10-07 |1°- . .
WP (C) - COURT i WRIT
75330/2026(08.10.2026 |2 o170 |C SAMAL NG [order Dtd. 2026-10-15 |15 . .
CONTC- COURT
75331/2026(08.10.2026 |00 |S K PRADHAN No. ] |order Dtd. 2026-10-07
CONTC- COURT
75332/2026(08.10.2026 |0 |S K PRADHAN NG, ] order Dtd. 2026-10-07
BLAPL- COURT
75333/2026(08.10.2026 | oo'" . |RB MISHRA NG ] (order Dtd. 2026-10-06 [BATL-2
j WP (C) - COURT o WRIT
75334/2026(08.10.2026 |1, 0" o B R SENAPATI NG, (order Dtd. 2026-10-07 [1o- .
] BLAPL- COURT
75335/202608.10.2026 | 22" . PK DASH NG ] [order Dtd. 2026-10-07
WP (C) - COURT oo wWRIT
75336/2026(08.10.2026  |),cr”, o T SHAIN NG, ] [order Dtd. 2026-10-07 |l . .
] ABLAPL- COURT
75337/2026(08.10.2026 [ )0 [KC MISHRA NG, ] [order Dtd. 2026-10-06 [BATL-1
ABLAPL- COURT
75338/2026(08.10.2026 |/’ o0 o [AK NAYAK NG ] (order Dtd. 2026-10-06 [BATL-1
WP (C) - COURT o
|75339/2026(08.10.2026  |3.,2)7 0 B K DAS NG, ] order Dtd. 2026-10-07
ABLAPT— COURT
75340/2026 (08.10.2026 (o " o0, |RK MOHAPATRA NG, [order Dtd. 2026-10-06
j COURT
175341/2026 108.10.2026  |[FBLDAPL™ ok MoHaNTY NO. |order Dtd. 2026-10-06
10059/2026 =
| COURT
. 175342/2026108.10.2026  |[FPEAPLT ok MoHANTY NO. |order Dtd. 2026-10-06
10075/2026 =
(7534372026 [08.10.2026 [P (C) - P BEHERA (COURT |Order Dtd. 2026-10-05 [WRIT




15139/2015 NO. BRANCH-8
17
COURT
ABLAPL-
75344/2026(08.10.2026 020 MR DAS Tg. Order Dtd. 2026-10-06
COURT
ABLAPL-
75345/2026(08.10.2026 T ¢o0 0 [P SETHI TS. Order Dtd. 2026-10-06
WP (C) - COURT L
75346/2026(08.10.2026 |5 (CL7 M R ROUTRAY CoURT order ptd. 9999-12-31
ABLAPL- COURT
75347/2026(08.10.2026 T 20 A MOHANTY v R lorder ptd. 2026-10-06
ABLAPL- COURT
75348/2026108.10.2026 PK ROUTRAY NO. Order Dtd. 2026-10-06 |BAIL-2
10845/2026 s
COURT
75349/202608.10.2026  |[PELAPLT ok ROUTRAY NO. |order Dtd. 2026-10-06
10850/2026 0
ABLAPL- COURT
75350/2026 08.10.2026 S CHOUDHURY NO. |Order Dtd. 2026-10-06 |BAIL-2
10852/2026 0
COURT
ABLAPL-
75351/2026(08.10.2026 708000 ITR DAS TS. Order Dtd. 2026-10-06
COURT
ABLAPL-
75352/2026(08.10.2026  30URCTT | ISK AHESAN TS. Order Dtd. 2026-10-06
COURT
75353/2026 08.10.2026 ["CPAPLT gk MALLICK NO. |Order Dtd. 2026-10-06
10882/2026 0
COURT
75354/202608.10.2026 |["PEAPLT o paRTK NO. |order Dtd. 2026-10-06 [BAIL-2
10888/2026 0
COURT
ABLAPL-
75355/2026(08.10.2026 2oLt I SWAIN TS. Order Dtd. 2026-10-06
COURT
75356/2026 (08.10.2026 ["oLAPLT  lup paG NO. |order Dtd. 2026-10-06 [BAIL-2
10892/2026 0
WP (C) - COURT o
75357/2026(08.10.2026 |3 1517 M R ROUTRAY co R lorder ptd. 9999-12-31
ABLAPL- COURT
75359/2026 08.10.2026 PK MOHANTY NO. |Order Dtd. 2026-10-06 |BAIL-2
10898/2026 0
COURT
WP (C) - .o [WRIT
75360/2026(08.10.2026 |5° )7 P N BEHERA Tg. Order Dtd. 2026-11-30 [~ 5 .
ABLAPL- COURT
75361/2026 08.10.2026 SP SAMANATA NO. |Order Dtd. 2026-10-06
10900/2026 P
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ABLAPL-

COURT

75362/2026(08.10.2026  000E 1B STNGH TS. Order Dtd. 2026-10-06 |BAIL-2
COURT
WP (C) - o |WRIT
75363/2026(08.10.2026  |oc C07 M R ROUTRAY TS. Order Dtd. 2026-10-07 7%
ABLAPL- COURT
75364/2026 08.10.2026 G SAHOO NO. |Order Dtd. 2026-10-06 |BAIL-1
10916/2026 .
COURT
75366/2026 08.10.2026 ["oLAPLT o CHOUDHURY NO. |Order Dtd. 2026-10-06
10920/2026 0
WP (C) - COURT o1 WRIT
75367/2026(08.10.2026 oo )7 |7 BAG coURT lorder pra. 2026-09-18 1L
ABLAPL- COURT
75368/2026 (08.10.2026 S S PATTANAIK NO. |order Dtd. 2026-10-06
10921/2026 s
WRIT
75369/2026 08.10.2026 |"E(C)~ T BAG ESURT Order Dtd. 2026-10-07 |[ChANCH
. . 25153/2026 17. . (DIVISION
BENCH-1)
N COURT
75370/2026 (08.10.2026 PK MOHANTY NO. |order Dtd. 2026-10-07
7092/2026 s
COURT
WP (C) - o WRIT
75371/2026(08.10.2026 7= (017 M R ROUTRAY TS. Order Dtd. 2026-10-07 37
N COURT
75373/2026 (08.10.2026 MR SAHOO NO. |Order Dtd. 2026-10-07 |BAIL-1
4807/2026 -
COURT
75374/202608.10.2026 ["oPAPLT o CHOUDHURY NO. |Order Dtd. 2026-10-06
11035/2026 -
COURT
75377/2026 (08.10.2026  [PPLAPLT - lo choupHURY NO. |order Dtd. 2026-10-06
11038/2026 0
COURT
75378/2026 08.10.2026  [PSEAPLT  lep camanTa NO. |Order Dtd. 2026-10-06
11069/2026 0
WD (C) - COURT
75379/2026(08.10.2026 [polC1” M R ROUTRAY TS. Order Dtd. 2026-10-07
COURT
ABLAPL-
75380/2026(08.10.2026 T 2 ” IS BARIK Tg. Order Dtd. 2026-10-06
COURT
ABLAPL-
75381/2026(08.10.2026 30200 s BARTK TS. Order Dtd. 2026-10-06
WD (C) - COURT
75382/202608.10.2026 |no ()7 1B SAMAL TS. Order Dtd. 2026-10-07
ABLAPL- COURT
75384/2026(08.10.2026 |0 IS BARIK Fo0RT lorder Drd. 2026-10-06

(Se




| 7|
COURT
75385/2026 08.10.2026 |PPEAPLT ok pas NO. |Order Dtd. 2026-10-06 |BAIL-2
10904/2026 0
COURT
WP (C) - o |WRIT
75386/2026(08.10.2026 oo 07 IR C MUDULT Tg. Order Drd. 2026-10-07 '3 5
COURT
75387/202608.10.2026 |[FPEAPDT ox pas NO. |Order Dtd. 2026-10-05 |BAIL-2
10905/2026 0
COURT
WP (C) - L [WRIT
75391/2026(08.10.2026 o 007 IR C MUDULI Tg. Order Dtd. 2026-10-07 [0t
COURT
WP (C) — M/S.SANJEEV _ _ WRIT
75395/2026(08.10.2026 g0 > /5. O8 TS. Order Drd. 2026-10-07 '3 °
I COURT
75397/2026 08.10.2026 U P BAG NO. |Order Dtd. 2026-10-07 |CONTEMPT
6205/2026 0
COURT
CRLA- BINOD KUMAR
75399/2026(08.10.2026 |0t o BT Tg. Order Dtd. 9999-12-31
N COURT
75402/2026 (08.10.2026 PK PANI NO. |order Dtd. 2026-09-28
9673/2026 .
- COURT
75403/202608.10.2026 P.K.PANI NO. 2
1587/2026
OLD
N COURT
75404/2026 08.10.2026 PK PANT NO. 2 |order Dtd. 2026-09-28
9188/2026
OLD
- COURT
75405/2026 08.10.2026 K.N.SAHOO NO. 2
1724/2026
OLD
COURT
CRLA- Judgement Dtd. 5000~ |CRIMINAL
75406/2026108.10.2026 286/2020 A .K.MOHANTY NO. 2 01-01 APPEAL
OLD
I COURT
75407/2026 08.10.2026 PK MISHRA NO. 2 |order Dtd. 2026-10-07
8908/2026
OLD
N COURT
75409/2026 08.10.2026 PK MISHRA NO. 2 |order Dtd. 2026-10-07 |[BAIL-2
9904/2026
OLD
BLAPL— COURT
75410/2026 08.10.2026 RK BARIK NO. 2 |Order Dtd. 2026-10-07 |BAIL-1
8593/2026
OLD
BLAPL- COURT
75411/2026 08.10.2026 S DASH NO. 2 |order Dtd. 2026-10-07 |[BAIL-1
7270/2026
OLD
COURT
BLAPL- SANTOSH KUMAR
75412/202608.10.2026  |g 5" o S NO. 2 |Order Dtd. 2026-10-07
OLD
[75413/2026[08.10.2026  [BLAPL- BB ROUT (COURT |Order Dtd. 2026-09-30 [BAIL-1
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9901/2026 NO. 2
OLD
. COURT MISC.
75414/2026 08.10.2026 S SWAIN NO. 2 |order Dtd. 2026-10-06 |APPEAL
38/2015
OLD SEC.
MACA- COURT MISC.
75415/2026 08.10.2026 S SWAIN NO. 2 |order Dtd. 2026-10-06 |APPEAL
38/2015
OLD SEC.
. COURT MISC.
75416/2026108.10.2026 P K LENKA NO. 2 Order Dtd. 2026-10-07 |APPEAL
337/2012
OLD SEC.
. MISC.
75417/2026 08.10.2026 P K LENKA CH  |Order Dtd. 2026-11-05 |APPEAL
486/2010
SEC.
75419/2026 08.10.2026 |"E(C)~ D K JENA CH  |order Dtd. 2026-10-06
31865/2026
75420/2026 08.10.2026 |"E(C)=- D K JENA CH  |Order Dtd. 2026-10-06
10 31862/2026 :
B () - COURT
75421/2026(08.10.2026 |10 10)7 P K ROUTRAY Tg. Order Dtd. 2026-11-30
COURT
CRLMC- CRIMINAL
75422/2026(08.10.2026  |Soonoo o o R.K.MALLICK TS. e
WP (C) - COURT giiECH
75425/2026(08.10.2026  |jc L7 |B.BEHERA Tg. Order Dtd. 2026-10-07 |'“NCL
BENCH-3)
B () - COURT
75426/2026(08.10.2026 |3 o2)7 . |P K JENA Tg. Order Dtd. 2026-10-07
COURT
WP (C) - L WRIT
75427/2026(08.10.2026 |50 "7 IS K MOHANTY TS. Order Dtd. 2026-10-07 0%
W () - COURT
75429/2026(08.10.2026 |50 (C)7 IS K PRADHAN Tg. Order Dtd. 2027-01-11
wp(C) - COURT
75430/2026(08.10.2026 |30 )7 |5 DAS Tg. Order Dtd. 2026-10-05
B () - COURT
75431/202608.10.2026 |50 )7 M R SAHOO Tg. Order Dtd. 2026-10-07
WD (C) - COURT
75432/202608.10.2026 |p L0718 K STNGH Tg. Order Dtd. 2026-10-07
WP (C) - COURT ... [wRIT
75434/202608.10.2026 =207 K DAS FoOR] lorder Drd. 2026-11-16 1ot
WP (C) - COURT o [WRIT
75435/2026(08.10.2026 30007 IS C MERAP FoURT order pta. 2026-10-07 RS
CRLMP- SRINIBASH COURT
75436/202608.10.2026 | b FoURT lorder ptd. 2026-10-01
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CONTC- COURT
75437/2026/08.10.2026 655/2026 P.N.BEHERA NO. 1 Order Dtd. 2026-10-06
WP (C) - COURT o
75438/2026/08.10.2026 26062/2024 A.SAHOO NO. 1 Order Dtd. 2026-10-07
CONTC- COURT
75439/2026/08.10.2026 652/2026 P.N.BEHERA NO. 1 Order Dtd. 2026-10-06
WP (C) - COURT o
75440/2026/08.10.2026 30725/2025 B.K.DAS NO. 1 Order Dtd. 2026-10-07
WP (C) - COURT o~ 4o [WRIT
75441/2026/08.10.2026 30562/2025 B.K.DAS NO. 1 Order Dtd. 2026-10-07 BRANCH-7
WP (C) - COURT i~ o [WRIT
75442/2026/08.10.2026 30803/2025 B.K.DAS NO. 1 Order Dtd. 2026-10-07 BRANCH-8
BLAPL- COURT
75450/202608.10.2026 10089/2026 PK MISHRA NO. 1 Order Dtd. 2026-10-07
BLAPL- COURT
75452/2026/08.10.2026 8035/2026 S CHOUDHURY NO. 1 Order Dtd. 2026-10-07
BLAPL- COURT
75454/2026/08.10.2026 8809/2026 S CHOUDHURY NO. 1 Order Dtd. 2026-10-07
MA- COURT |Judgement Dtd. 2026- MISC.
75463/2026/08.10.2026 859/1996 S.SWAIN NO. 1110-06 APPEAL
SEC.
WP (C) - COURT o WRIT
75465/2026/08.10.2026 22929/2026 U.P.BAG NO. 1 Order Dtd. 2026-10-07 BRANCH-6
RSA- COURT SECOND
75467/2026/08.10.2026 167/2013 R.K.MEHER NO. 3 Order Dtd. 2026-11-11 APPEAL
CRLMC- COURT
75468/2026/08.10.2026 3715/2026 S R SETHI NO. 3 Order Dtd. 2026-10-07
MISC.
75469/2026/08.10.2026 MACA~ R.R.DAS COURT Order Dtd. 2026-10-06 |APPEAL
453/2010 NO. 3
SEC.
WP (C) - COURT e [WRIT
75472/2026/08.10.2026 22040/2023 R.K.BISOI NO. 3 Order Dtd. 2026-10-06 BRANCH-4
BLAPL- COURT
75475/2026/08.10.2026 9547/2026 S PATTANAIK NO. 3 Order Dtd. 2026-10-07
BLAPL- COURT
75476/2026/08.10.2026 9162/2026 R MOHANTY NO. 3 Order Dtd. 2026-10-07
BLAPL- COURT
75479/2026/08.10.2026 8354/2026 MR BARIK NO. 3 Order Dtd. 2026-10-07 |BAIL-1

(Se

(S¢




BLAPL-

COURT

75483/20261(08.10.2026 8648/2026 R PRADHAN NO. 3 Order Dtd. 2026-10-07
CRLMP- COURT
75484/20261(08.10.2026 1481/2026 B.TRIPATHY NO. 3
COURT
CRLMP-
75487/2026(08.10.2026 1489/2026 B.TRIPATHY Tg.
COURT
CRLMP-
75491/20261(08.10.2026 1490/2026 B.TRIPATHY Tg.
COURT
ABLAPL- BINDU SAGAR
75493/2026(08.10.2026 10856/2026 SWATN Tg. Order Dtd. 2026-10-06
COURT
CRLMP-
75494/20261(08.10.2026 1493/2026 K.K.NATH Tg.
COURT
CRLA-
75497/2026(08.10.2026 863/2026 S.K.NAYAK Tg.
COURT
CRLMP-
75498/2026(08.10.2026 1495/2026 S.BARIK Tg.
COURT
CRLMC-
75502/2026(08.10.2026 3646/2026 S.S.PATTANAIK Tg.
COURT
CRLMC-
75504/2026(08.10.2026 3668/2026 B.SINGH Tg.
COURT
CRLMC-
75506/2026(08.10.2026 3679/2026 J.PRADHAN Tg.
COURT
CRLMC-
75510/2026(08.10.2026 3653/2026 P.K.MISHRA Tg.
COURT
CRLREV-
75512/2026(08.10.2026 626/2026 KSHITISH Tg.
cMP— COURT
75513/2026/08.10.2026 J.R.SAHOO NO. 2
1413/2026
OLD
COURT
CRLA-
75514/2026/08.10.2026 957 /2026 B.BEHERA Tg.
b () - BranCH
75520/20261(08.10.2026 27795/2026 P.K.MOHANTY ggb 3 |Order Dtd. 2026-10-29 (DIVISION
BENCH-3)
COURT
WP (C) - Al WRIT
75521/20261(08.10.2026 27810/2026 P.K.MOHANTY gib 3 |Order Dtd. 2026-10-05 BRANCH-1
WP (C) - COURT Al WRIT
75522/20261(08.10.2026 32605/2026 S .MOHARANA NO. 3 Order Dtd. 2026-10-07 BRANCH-5

(Se

(S¢

(Se

(S¢
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'oLD
WP (C) - COURT il WRIT
75523/2026/08.10.2026 19224/2026 B.K.DASH NO. 1 Order Dtd. 2026-10-15 BRANCH-6
WP (C) - COURT o
75524/2026/08.10.2026 32476/2026 S.K.SAHU NO. € Order Dtd. 9999-12-31
WP (C) - COURT il WRIT
75525/202608.10.2026 32605/2026 S.K.SAHU NO. 6 Order Dtd. 2026-10-07 BRANCH-5
WP (C) - COURT il
75526/202608.10.2026 32542/2026 S.K.SAHU NO. € Order Dtd. 2026-10-07
WP (C) - COURT Cal
75527/2026(08.10.2026 32365/2026 M. SAHOO NO. 6 Order Dtd. 2026-10-07
WP (C) - COURT e
75528/2026/08.10.2026 32148/2026 S.K.NATH NO. 6 Order Dtd. 2026-10-06
BLAPL- COURT
75545/2026(08.10.2026 9751/2026 S CHOUDHURY NO. 6 Order Dtd. 2026-10-07
BLAPL- COURT
75546/2026(08.10.2026 9752/2026 S CHOUDHURY NO. 6 Order Dtd. 2026-10-07 |BAIL-2
WP (C) - COURT e
75547/2026/08.10.2026 12607/2026 B.BEHERA NO. € Order Dtd. 2026-10-07
CRLA- COURT CRIMINAL
75548/2026/08.10.2026 871/2026 A .MOHANTY NO. 6 Order Dtd. 2026-09-30 APDEAL
COURT
BLAPL- SIBA PRASAD
75549/2026/08.10.2026 9021/2026 |SAHOO NO. 2 |Order Dtd. 2026-10-07
OLD
COURT
CMP- Judgement Dtd. 2026- WRIT
75589/2026/08.10.2026 1768/2016 P.K.SWAIN ggb 2 08-17 BRANCH-8
COURT
CMP- Judgement Dtd. 2026- WRIT
75591/2026/08.10.2026 208/2022 P.K.SWAIN NO. 2 08-17 BRANCH-1
OLD
WP (C) - COURT s WRIT
75594/2026/08.10.2026 18534/2026 S.K.SAHU NO. 6 Order Dtd. 9999-12-31 BRANCH-4
WRIT
WP (C) - COURT Cal BRANCH
75596/2026/08.10.2026 31259/2026 K.C.PANDA NO. 6 Order Dtd. 2026-10-05 (DIVISION
BENCH-3)
WP (C) - COURT
75607/2026/08.10.2026 31568/2026 D.P.DASH gg. Order Dtd. 2026-11-12
WE (C) COURT
75608/2026(08.10.2026 31647/2026 N.B.DORA gg. Order Dtd. 2026-10-08
COURT
WP (C) - il WRIT
75609/202608.10.2026 14534/2026 D.NAYAK gg. Order Dtd. 2026-10-08 BRANCH-2
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CRLA- COURT
75610/2026(08.10.2026 |00, |B DAS c.o. | -09%7 lorder ptd. 2026-10-08
BLAPL-
75196/2026108.10.2026 SWARAJ PATEL GENERAL Order Dtd. 2026-08-31 |BAIL-2
5178/2026
CRLMP- RAJENDRA
75197/2026(08.10.2026 |0 R oy |GENERAL Order Dtd. 2026-10-06
ABLAPL- RAJENDRA
75201/2026(08.10.2026  Soorn I our  |GENERAL Order Dtd. 2026-10-06
ABLAPL- SWETAMBARA
75206/2026(08.10.2026  [30LRTT  |SHE RIS GENERAL Order Dtd. 2026-10-06
ABLAPL- SWETAMBARA
75210/2026(08.10.2026 T e ST GENERAL Order Dtd. 2026-10-06
MACA- SOUMYA RANJAN Judgement Dtd 2026- MISC.
75215/2026(08.10.2026 [y SO GENERAL Jhdae APPEAL
SEC.
ABLAPL- DIPTIMAYEE
75220/2026(08.10.2026  [FpATLT RIS GENERAL Order Dtd. 2026-10-06
WP (C) — SAMBIT . . WRIT
75228/2026108.10.2026 1848/2025 |PANIGRAHT GENERAL Entire Brief BRANCH-1
CRLA- DEBIDUTTA Judgement Dtd. 2026- CRIMINAL
75234/2026(08.10.2026 S (PRI TEE GENERAL Joage i
ABLAPL- DIPTIMAYEE
75245/2026(08.10.2026  [Tpcreln  IPEE GENERAL Order Dtd. 2026-10-06 |BAIL-1
ABLAPL- DIPTIMAYEE
75253/2026(08.10.2026  [FDCATL o IPEE GENERAL Order Dtd. 2026-10-05
WP (C) - L WRIT
75261/2026(08.10.2026 |5 007 - IMANAS PATT GENERAL Order Drd. 2026-10-07 305 .
WP (C) - o WRIT
75265/2026(08.10.2026 |5 07 MANAS PATT GENERAL Order Dtd. 2026-10-07 [R2%
WP (C) - o WRIT
75266/2026(08.10.2026 |37 IMANAS PATT GENERAL Order Drd. 2026-10-07 30t .
WP (C) - o |WRIT
75283/2026(08.10.2026 1> 10)7  MANAS PATT GENERAL Order Dtd. 2026-10-07 32
75284/2026 (08.10.2026  |CONTCT MANAS PATI GENERAL Order Dtd. 2026-10-07
10 6207/2026 :
CONTC-
75285/2026108.10.2026 MANAS PATI GENERAL Order Dtd. 2026-10-07 |CONTEMPT
6209/2026
CRLMC- DIPTIMAYEE
75286/2026(08.10.2026  (Soeo oo (PEE GENERAL Order Dtd. 2026-10-07
BLAPL- DIPTIMAYEE
75287/2026(08.10.2026 |00 [P GENERAL Order Dtd. 2026-10-07
ABLAPL- DIPTIMAYEE
75289/2026 08.10.2026 [[Do22N0  PRE GENERAL Order Dtd. 2026-10-07
ABLAPL- DIPTIMAYEE
75291/202608.10.2026 |70t D GENERAL Order Dtd. 2026-10-07
75292/202608.10.2026 |[“CEAPLT L pARESH BHOI  |GENERAL Order Dtd. 2026-10-07

10985/2026




CRLMC- RAJENDRA
75293/202608.10.2026 | o0 e our  (GENERAL Order Dtd. 2026-10-07
CRLA- MURALIDHAR Judgement Dtd. 2026- CRIMINAL
75294/2026(08.10.2026 | o Lol GENERAL Joaoe oAt
CRLMC- RAJENDRA CRIMINAL
75295/2026 (08.10.2026 |00 I o Rour  |GENERAL Order Dtd. 2026-10-07 | =27
BLAPL- RAJENDRA
75297/2026 (08.10.2026 |20 I Rour  |GENERAL Order Dtd. 2026-10-07
BLAPL-
75303/2026108.10.2026 8218/2026 SWARAJ PATEL GENERAL Order Dtd. 2026-10-07 |BAIL-2
ABLAPL- OM PRAKASH
75304/202608.10.2026 | \Tool IO GENERAL Order Dtd. 2026-10-07 |[BAIL-1
CONTC- PRADEEP KUMAR
75305/202608.10.2026 [0 00 oo o ZHen Y GENERAL Order Dtd. 2026-10-07
CONTC- SWAPNAJYOTI
75313/202608.10.2026 | oo oo A GENERAL Order Dtd. 2026-10-01
WP (C) — DEBA KUMAR . . WRIT
75318/202608.10.2026 | )0 b7 o e GENERAL Entire Brief RANCH 2
RVWPET - MANOJ KUMAR , CIVIL
75358/20261(08.10.2026 292/2023 RANA GENERAL Entire Order REVISION
WP (C) - SANJIB KUMAR _ _ WRIT
75365/2026 |08.10.2026  |po oo oo oo GENERAL Order Dtd. 2026-09-08 |l* .
WP (C) — SANJIB KUMAR _ _ WRIT
75372/2026 |08.10.2026  |po o000 o GENERAL Order Dtd. 2026-09-08 |'*'o .
CONTC- SANJIB KUMAR
75376/2026 |08.10.2026  [coo0 oo o e GENERAL Order Dtd. 2026-09-25
BLAPL- DILLIP KUMAR
75383/2026 |08.10.2026 |t | GENERAL Order Dtd. 2026-10-07 [BAIL-2
75392/202608.10.2026 “BLAPL™  y BALAJI RAO  |GENERAL Order Dtd. 2026-10-06
10 10873/2026 :
WP (C) — MANOJ KUMAR _ _ WRIT
75408/2026 |08.10.2026 | ) o070 0o GENERAL Order Dtd. 2020-07-15 |3 . o
WRIT
WP (C) - MANOJ KUMAR _ _ BRANCH
75424/2026 (08.10.2026  |p i) oo o) GENERAL Order Ded. 2025-02-03 | JP0te
BENCH-2)
WP (C) — MANOJ KUMAR _ _ WRIT
75428/2026 |08.10.2026 |5 3o oooc pa GENERAL Order Dtd. 2025-02-03 |ooC .
WP (C) - MANOJ KUMAR _ _ WRIT
75433/2026(08.10.2026 |} oo uTo 0o o) GENERAL Order Dtd. 2025-10-28 |l*o . -
RVWPET - PRAVAT CHANDRA CIVIL
75443/2026(08.10.2026 |5 0 os D GENERAL Order Dtd. 2026-07-13 |-/ =
CRLMC- DEBIDUTTA X X CRIMINAL
75455/2026/08.10.2026 3663/2026 MOHAPATRA GENERAL Entire Brief MISC
BLAPL- UMA SHANKAR
75466/2026 08.10.2026 | on S oo D D GENERAL Order Dtd. 2026-10-08 |[BAIL-2

(S




CRLMC-

KESHABANANDA

75478/2026(08.10.2026  |ooC0 o (TR GENERAL Order Dtd. 2026-10-08
WP (C) - RAJENDRA , , WRIT
75507/2026108.10.2026 21745/2026 NARAYAN ROUT GENERAL Entire Brief BRANCH-1
ABLAPL- KHUSRU
75529/202608.10.2026  |TooRil oo GENERAL Order Dtd. 2026-10-06
BLAPL-
75531/2026108.10.2026 8333/2026 PREETAM MISHRA |GENERAL Order Dtd. 2026-10-07 |BAIL-2
CRLREV- RAJENDRA
75533/202608.10.2026 | ons e i oup | (GENERAL Order Dtd. 2026-10-08
WP (C) - , , WRIT
75538/20261(08.10.2026 23991/2019 B K DAS GENERAL Entire Brief BRANCH-4
ABLAPL- RAJANIKANTA
75542/2026(08.10.2026 Tt o IEE GENERAL Order Dtd. 2026-10-06 |[BAIL-2
75312/2026 (08.10.2026  |CRLAT B.K.HATI GENERAL Order Dtd. 9999-12-31
-10. 829/2026 |PrK- :
CONTC-
75314/2026/108.10.2026 M R BARIK GENERAL Order Dtd. 2026-09-28 |CONTEMPT
2158/2023
BLAPL-
75315/2026108.10.2026 A.K.SHARMA GENERAL Order Dtd. 2026-10-07 BAIL-2
7849/2026
75316/2026 08.10.2026 |"E(C)~ R K BARIK GENERAL Order Dtd. 2013-11-29
e 13149/2006 )
CRLMC- CRIMINAL
75317/202608.10.2026 |Sooco o [R.K.MALLIK GENERAL Order Dtd. 9999-12-31 |-X°%
CRLMP- Order Dtd. 2026-09-
75319/202608.10.2026 | b5 o |S.PATNATK GENERAL S Bperition, Anmerine.
ELPET-
75320/202608.10.2026 | gho 0 R K BARIK GENERAL Order Dtd. 2026-10-30
CRP- CIVIL
75321/202608.10.2026 |00 . |s.SAHOO GENERAL Order Dtd. 2026-09-24 |~ /1%
WP (C) — SATYABRATA _ B WRIT
75322/202608.10.2026 | 1007 o GENERAL Order Dtd. 2026-10-07 [
WP (C) - el |WRIT
75323/202608.10.2026 |0 407 M. R. BARTK  |GENERAL Order Dtd. 2026-09-16 ' bt .
ELPET-
75324/2026(08.10.2026  |; /o R K BARIK GENERAL Order Dtd. 2026-10-05 |M.J.C.
75326/2026 08.10.2026 |VE(C)~ A K MOHANTY  |GENERAL Order Dtd. 2005-11-07
13315/2005
WP (C) - ., [WRIT
75328/202608.10.2026 |30 00 M R BARIK GENERAL Order Dtd. 2023-03-16 ' .
CRLMP- JUDHISTHIR
75375/202608.10.2026 | o oS0 GENERAL Order Dtd. 2026-10-01

(Se
No-




ABLAPL-

75388/2026108.10.2026 483/2026 DEBENDRA SWAIN GENERAL Order Dtd. 2026-08-27 |BAIL-2
BLAPL- JYOTI RANJAN
75389/2026(08.10.2026  |o0ct 9O GENERAL Order Dtd. 2026-10-06 |BAIL-2
BLAPL- JYOTI RANJAN
75390/2026(08.10.2026 |7 00T O GENERAL Order Dtd. 2026-10-07
ABLAPL- JYOTI RANJAN
75393/2026(08.10.2026  Spcet s YO GENERAL Order Dtd. 2026-10-07
BLAPL- JYOTI RANJAN
75394/2026(08.10.2026 > ATC IO GENERAL Order Dtd. 2026-10-07
ABLAPL-
75396/2026108.10.2026 SURENDRA DAS GENERAL Order Dtd. 2026-10-07 BAIL-1
7113/2026
ABLAPL-
75398/2026(08.10.2026 750200 K. C. SWAIN  |GENERAL Order Dtd. 2026-10-07
75400/2026 08.10.2026 |["E{C)~ NIRANJAN ROUT |GENERAL Order Dtd. 2026-10-07
10 16123/2026 :
75401/2026 08.10.2026 |"E(C)~ NIRANJAN ROUT |GENERAL Order Dtd. 2026-10-07
-10. 16120/2026 :
WP (C) - . lwrIT
75418/2026(08.10.2026 |5 i) Ia MOHANTY GENERAL Order Dtd. 2026-10-06 2
CRLA- BINOD KUMAR
75423/2026(08.10.2026 |0 o O GENERAL Order Dtd. 2026-09-09
75444/2026 08.10.2026 |"E(C)~ P K JENA GENERAL Order Dtd. 2026-10-08
10 32120/2026 :
75445/2026 (08.10.2026  |[CRLMCT P K BARIK GENERAL Order Dtd. 2026-07-31
-10. 4230/2025 :
75446/2026(08.10.2026 "L C)~ P K JENA GENERAL Order Dtd. 2026-10-08
-10. 32104/2026 :
75447/202608.10.2026 |"E G~ S SETHT GENERAL Order Dtd. 2019-01-29
e 11786/2018 )
WP (C) - oo WRIT
75448/2026(08.10.2026 |12 007 IS SETHI GENERAL Order Drd. 2019-08-08 [~ © .
WP (C) - o WRTT
75449/2026(08.10.2026 |30 07 |p K JENA GENERAL Order Dtd. 2026-10-08 N1t
CMP- WRIT
75451/2026(08.10.2026 [y oo P ROUT GENERAL Order Dtd. 2020-06-29 '3
WP (C) - . [WRIT
75453/2026(08.10.2026 |3-40)7 . Ip K JENA GENERAL Order Dtd. 2026-10-08 [\~ © .
WP (C) - L. [WRIT
75456/202608.10.2026 |5-40)7 e k JENA GENERAL Order Dtd. 2026-10-08 31
WP (C) - oo [WRIT
75457/2026(08.10.2026 |- 1) M D ABID GENERAL Order Dtd. 2026-09-21 3 ° .
WP (C) - . [WRIT
75458/2026(08.10.2026  |3-00)7 . Ip K JENA GENERAL Order Dtd. 2026-10-08 [~ © .
WP (C) - oo lwRIT
75459/2026(08.10.2026 |5 C)7 IS PRUSTY GENERAL Order Dtd. 2026-08-29 [N1f




WP (C) - o |wrrT
75460/2026(08.10.2026 |30 )7 IS K PATRA GENERAL Order Drd. 2023-01-04 [ F .
WP (C) - oo |wRIT
75461/2026(08.10.2026 oo C)7 o |JYOTT PRAKASH |GENERAL Order Drd. 2026-10-08 [\ © .
ABLAPL-
75462/2026(08.10.2026  [sorth IS K PAL GENERAL Order Dtd. 2026-08-29
75464/202608.10.2026 "B C)~ M N MOHANTY  |GENERAL Order Dtd. 2026-05-19
10 15253/2026 :
75470/2026 08.10.2026 |"E(C)~ G JAYASINGH  |GENERAL Order Dtd. 2026-10-07
10 32366/2026 :
ABLAPL-
75471/2026(08.10.2026  [gor bt IS K PAL GENERAL Order Dtd. 2026-08-19
75473/2026 (08.10.2026  |["E{E) B K MISHRA GENERAL Order Dtd. 2014-05-16
10 9687/2014 :
75474/202608.10.2026 |09 H K PANDA GENERAL Order Dtd. 2007-10-31
T 17404/1997 )
WP (C) - oo |WRIT
75477/2026(08.10.2026 |1 )7 M N MOHANTY  |GENERAL Order Drd. 2023-08-07 3 ° .
. MISC.
75480/2026108.10.2026 R R DAS GENERAL Order Dtd. 2025-08-19 |APPEAL
608/2020
SEC.
CRLA- CRIMINAL
75481/2026(08.10.2026 oot o o IS K KAR GENERAL Order Dtd. 2023-05-19 |- M-T
ABLAPL- PARTHA SARATHT
75482/2026(08.10.2026  [7o0ANL0 1P GENERAL Order Dtd. 2026-10-07
75485/2026 08.10.2026 | CONTCT B SAMAL GENERAL Order Dtd. 2023-05-19
10 6182/2026 :
WRIT
WP (C) - e .. |BrancH
75486/2026(08.10.2026 1o (L7 A B MALLICK  |GENERAL Order Dtd. 2023-05-19 |"SAUCH
BENCH-1)
75488/2026 (08.10.2026  |ChE” P. R. SWAIN  |GENERAL Order Dtd. 2026-12-17
-10. 1888/2025 [F- R+ :
ABLAPL-
75489/2026108.10.2026 10807/2026 S K PAL GENERAL Order Dtd. 2023-05-19 BAIL-2
WP (C) - e .o [WRIT
75490/202608.10.2026 |o° °)7 |G JAYASINGH  |GENERAL Order Drd. 2023-05-19 30 .
75492/202608.10.2026 [PPLAPL™ g 5 Nanpa GENERAL Order Dtd. 2023-05-19 |[BAIL-1
-10. 11017/2026 :
CMP-
75495/2026(08.10.2026 |7p. |G JAYASINGH  |GENERAL Order Dtd. 2023-05-19
WP (C) - e .o [WRIT
75496/2026(08.10.2026 |50 C)7 IS K MOHANTY  |GENERAL Order Dtd. 2023-05-19 [37F
WP (C) - WRIT
75499/2026108.10.2026 604/2024 C R NAYAK GENERAL Order Dtd. 2024-05-06 |BRANCH

(DIVISION

10.

(S¢




BENCH-3)
CRLMP-
75500/2026(08.10.2026 | TpfC . |A.B.MALLICK  |GENERAL
ABLAPL-
75501/2026(08.10.2026 750507 D SAMAL GENERAL Order Dtd. 2024-05-06
75503/2026 08.10.2026 |"E(C)~ L MOHANTY GENERAL Order Dtd. 2024-05-06
10 24478/2026 :
ABLAPL-
75505/2026(08.10.2026 ooy oo, |J BEHERA GENERAL Order Dtd. 2024-05-06
75508/2026 08.10.2026  |CRLMET J BEHERA GENERAL Order Dtd. 2024-05-06
-10. 1516/2026 :
ABLAPL-
75509/202608.10.2026  [coo27 B BARIK GENERAL Order Dtd. 2024-05-06
WP (C) - e |wWRIT
75511/2026(08.10.2026  |o,0)7 o |B R SETH GENERAL Order Dtd. 2024-05-06 [l ot .
WP (C) - e |wrIT
75515/2026(08.10.2026 oo ") M NAYAK GENERAL Order Dtd. 2024-05-06 '~ © .
75516/2026 08.10.2026 |"E(C)~ M NAYAK GENERAL Order Dtd. 2024-05-06
M 11043/2025 )
75517/2026 (08.10.2026 [ LCA” S R OJHA GENERAL Order Dtd. 2024-05-06
-10. 166/2026 :
75518/2026 (08.10.2026 |ChE M BEHERA GENERAL Order Dtd. 2024-05-06
10 1448/2026 :
ABLAPL-
75519/202608.10.2026  [o >0 B RANA GENERAL Order Dtd. 2026-08-28
ABLAPL-
75530/2026(08.10.2026 oo 2P0 R. K. SARANGI |GENERAL Order Dtd. 2026-10-06
75532/202608.10.2026 |SPLAPL™ lp ¢ BEHERA  |GENERAL Order Dtd. 2026-11-06 |[BAIL-2
-10. 10911/2026 = %- :
ABLAPL-
75534/2026(08.10.2026 |70o800 . K. PATRA  |GENERAL Order Dtd. 2026-10-06
WP (C) - . [WRIT
75535/202608.10.2026 |3 17 D, D. NAIK GENERAL Order Dtd. 2026-10-08 L~ . o
WRIT
WP (C) — SANTOSH KUMAR _ _ BRANCH
75536/202608.10.2026 |3 it oy GENERAL Order Dtd. 2026-10-07 |0l

BENCH-1)
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ABLAPL- MANOJ KUMAR
75537/2026(08.10.2026  [goyeioe o PO GENERAL Order Dtd. 2026-10-07
ABLAPL- MANOJ KUMAR
75539/2026(08.10.2026  |Tpcoc oo AN GENERAL Order Dtd. 2026-10-07
ABLAPL-
75540/2026(08.10.2026  [20CETDe o R. K. SARANGI |GENERAL Order Dtd. 2026-10-08
75541/2026 08.10.2026 |["PLAPLT b K. BEHERA |GENERAL Order Dtd. 2026-10-07 |BAIL-2
-10- 11013/2026 : :
75543/2026 08.10.2026 |["CBAPLT  lp K. SARANGI |GENERAL Order Dtd. 2026-10-07 |[BAIL-2
LU 10941/2026 " raer .
ABLAPL- KARTIK CHANDRA
75544/202608.10.2026  [Toonn  FAE S GENERAL Order Dtd. 2026-10-07
WRIT
WP (C) - .. |BRANCH
75550/2026(08.10.2026 |3° 07 IsK sTNGH GENERAL Order Dtd. 2026-10-07 |"RUCR
BENCH-2)
CRLMC- BIBEKANANDA L.
75551/20261(08.10.2026 1246/2025 MAHAPATRA GENERAL PetitionAnnexure,
75552/2026 08.10.2026 |VE(C)~ JP KAR GENERAL Order Dtd. 2026-10-08
T 18044/2025 )
WP (C) - o WRIT
75553/202608.10.2026 | jcc ), A DAS GENERAL Order Dtd. 2022-07-07 [157%
75554/2026 (08.10.2026 [PDEAPLT 15 ¢ Navak GENERAL Order Dtd. 2026-10-05 |[BAIL-1
-10. 11096/2026 7 R :
75555/2026 (08.10.2026 |"E(C)~ JP KAR GENERAL Order Dtd. 2026-10-08
Y 18050/2025 )
BLAPL- PARTHA SARATHI
75556/2026108.10.2026 8787/2026 |DAS GENERAL Order Dtd. 2026-10-08 BAIL-2
SA-
75557/202608.10.2026 |50 oo R SAMAL GENERAL Order Dtd. 2016-03-02
75558/2026 [08.10.2026  |CoLMCT J.R.NAYAK GENERAL Order Dtd. 2026-10-08
10 363372026 |7°R- :
75559/2026 08.10.2026 | -RLMET JP KAR GENERAL Order Dtd. 2026-10-08
Y 1518/2026 € .
CRLREV-
75560/2026(08.10.2026  |co,e o |H K BHOL GENERAL Order Dtd. 2026-11-11
75561/2026108.10.2026 |["PEAPD™  lux panDa GENERAL Order Dtd. 2026-10-08 |[BAIL-1
-10. 11057/2026 :
 [75562/202608.10.2026  |GuaP- D SAMAL GENERAL | Order Dtd. 2026-10-07 |FIRST

(Se

(S¢

(Se




| 14/2024 | APPEAL
75563/2026 08.10.2026 |PAPL” J.R.NAYAK GENERAL Order Dtd. 2026-10-08
-10- 1024372026 7 R :
ABLAPL- BIJAY KUMAR
75564/2026(08.10.2026 oot BN GENERAL Order Dtd. 2026-08-18
WP (C) - o WRIT
75565/2026(08.10.2026 |3 07 UK PANDA GENERAL Order Drd. 2026-10-08 [~ © .
75566/2026 08.10.2026  |[°PLAPLT 1) B MALLICK  |GENERAL Order Dtd. 2019-02-08
579/2019
BLAPL- BIJAY KUMAR
75567/2026(08.10.2026  oalln iR GENERAL Order Dtd. 2026-10-08
WP (C) - o |WRIT
75568/2026(08.10.2026 oo ¢ ) A B MALLICK  |GENERAL Order Drd. 2019-12-06 [~ ° .
WRIT
WP (C) - .. |BRANCH
75569/2026(08.10.2026  |1¢ L7 o |7P KAR GENERAL Order Dtd. 2026-10-08 |\ C0
BENCH-3)
JCRLA-
75570/2026(08.10.2026 |3 D200 |C.R.SARU GENERAL Order Dtd. 9999-12-31
WP (C) — WRIT
75571/2026108.10.2026 7821/2006 A B MALLICK GENERAL Order Dtd. 2022-05-21 BRANCH-6
WP (C) - i na WRIT
75572/2026(08.10.2026 |1 ()7 |7P KAR GENERAL Order Dtd. 2026-10-08 32
75573/2026 08.10.2026  |CRLMCT B P TANGA GENERAL Order Dtd. 2026-10-01
10 3584/2026 :
WP (C) - L WRIT
75574/2026(08.10.2026 |10 07 |7P KAR GENERAL Order Dtd. 2026-10-08 | ® .
ABLAPL-
75575/2026(08.10.2026 75020 lp.sany GENERAL Order Dtd. 2026-10-05 |BAIL-1
CRLMC- CRIMINAL
75576/2026(08.10.2026 | Tponoo o |T C SAHU GENERAL Order Dtd. 9999-12-31 |-X°
WP (C) - . [WRIT
75577/2026(08.10.2026 |10 07 |7p KaR GENERAL Order Dtd. 2026-10-08 [\~ © .
CRLMC- CRIMINAL
75578/2026(08.10.2026 (Lm0 (T C SAHU GENERAL Order Drd. 9999-12-31 |-X°%
ABLAPL-
75579/2026108.10.2026 9180/2026 P.SAHU GENERAL BATL-1
75580/202608.10.2026 |"E(C)~ JP KAR GENERAL Order Dtd. 2026-10-08
-10. 20413/2025 :
WP (C) - oo |WRIT
75581/2026(08.10.2026 307 o ISR PATTANAIK |GENERAL Order Dtd. 2026-10-08 '~ &

o

(Se

(Se




CMP- WRIT
75582/2026(08.10.2026 | Soc o0 o M BARAL GENERAL Order Drd. 9999-12-31 '3 5
BLAPL- PANCHANAN
75583/202608.10.2026 o o e GENERAL Order Dtd. 2026-10-08
WP (C) - 0o
75584/2026108.10.2026 4515/2019 A B MALLICK GENERAL Order Dtd. 2019-02-27
WP (C) - o WRIT
75585/2026(08.10.2026 |3 ")7 . |PC DAS GENERAL Order Dtd. 2026-10-08 ‘1t
ABLAPL-
75586/202608.10.2026 [oo-n >0 o |JP KAR GENERAL Order Dtd. 2026-10-08
RSA- Order Dtd. 9999-12-  |SECOND
75587/2026(08.10.2026  |5>0° M ROUT GENERAL Sinppealmemo. Annexure, |ABPEAL
75588/2026 08.10.2026 |[P"CEAPLT  lop PATTANATIK | GENERAL Order Dtd. 2026-10-07 |[BAIL-2
-10. 10949/2026 :
75590/2026 [08.10.2026 | CONTCT AB MALLICK GENERAL Order Dtd. 2026-09-16
-10. 5480/2026 :
75592/2026 08.10.2026 | LAPLT A PANDA GENERAL Order Dtd. 2026-10-07
10 6357/2026 :
75593/2026 08.10.2026 |[°LAFL” A S PAUL GENERAL Order Dtd. 2026-10-08 |[BAIL-1
LU 10317/2026 raer :
75595/2026 108.10.2026 | CAPLT A S PAUL GENERAL Order Dtd. 2026-10-08
10 9982/2026 :
TRP (C) -
75597/2026 08.10.2026 S PRADHAN GENERAL Order Dtd. 2026-12-07 M.J.C.
303/2026
ABLAPL-
75598/2026(08.10.2026  pore o M K PANT GENERAL Order Dtd. 2026-12-08
75599/2026 08.10.2026 |VE(C)~ R K MOHABHOI |GENERAL Order Dtd. 2026-10-08
30306/2026
75600/2026 08.10.2026 |VE(C)~ R K MOHABHOI |GENERAL Order Dtd. 2026-10-07
30953/2026
75601/202608.10.2026 | LAPL- M K PANI GENERAL Order Dtd. 2026-10-08 |BAIL-2
10 8794/2026 :
WP (C) - . |WRIT
75602/202608.10.2026 |3 )7 |T K NAYAK GENERAL Order Drd. 9999-12-31 3 5
WP (C) - .. [WRIT
75603/202608.10.2026 1o )7 IT K NAYAK GENERAL Order Dtd. 2026-10-15 ‘28
75604/2026 08.10.2026 |"E(C)~ T K NAYAK GENERAL Order Dtd. 9999-12-31
5950/2026
75605/2026 08.10.2026  |SE” M BARAL GENERAL Order Dtd. 2025-07-01
10 1259/2024 :




ABLAPL-
9240/2026

N I C (Software Team)

(Se

P K MISHRA
No-

GENERAL Order Dtd. 2026-08-14 |BAIL-1

S

75606/2026‘08.10.2026




